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Hon'ble Mr.S. Deyal, A.f.

Hon'ble Mu,S5.4. Agatyely Jeite

kome for the gpplicant, This case ves pescsy
ovar anéo in the scrning ame even after passege of
three end helf hours nons ds present snbesh on benalf
t> - of the sppitcant, The ordershests show that mone hes
y 172 ' parec for Lhe epplicent om previcus getes,
The applicent sesms £ hove lost interest §n the case.
The case Ls thatefore dismissed in cofeult sne for
y ~ hen prosscutier |




